
No. 0-2007/07/205नक (A/c)-Part.fIL 

Governmernt ए India 

Ministry of Rural Development 

Department of Rural Development 

Rural Housing 

Krishi Bhawan, New Delhi 

Dated2!™ May, री 

To. . 

© Secretary/Principal Secretary/Additional Chief Secretary (RD), 

State Government of Haryana/Himachal Pradesh/Jammu & Kashmir/ 

Punjab/Rajasthan/ Ufln‘r/fiPdcsh/Ulmmkha
nd 

Subject: Minutes of the Empowered Committee Meeting to. Appraise and 

Approve; Annual Actiow Plan of the States under Pradhan Mantri 

Awaas Yojana (Gramin) for फिर Financial Year 2078-99. 

Six/Madarh, q 

| am directed to refer to the subject mentioned above. and fo enclose herewith : 

Minutes of the Empowered Conmittee Meeting held in the month of Maroh,2008 दा फिट 

Ministry. to-Appraise and Approve Annual Action Plan of the States under Pradhan Mantri 

Awaas ‘Yojana (Gramin) for the Financial Year 2008-49 ‘for information and necessary 

action. ‘ 

2 ‘This issues with the approval-of Joint Secretary (Rural H“ég‘using) 

Encl: As-aboye ही पु) . 
- (PXK. Singh) 

Under Secretary to the Government of India 

. Tel: 0-23097048 

Copy:to: 

i) PPS to Sceretary(RD) 

i)  PPS0SSEFARD) 
iii)  PPSto JS(RI) 
iv)  PS to Director(RH-I) 
v) PS to Direetor(RH-I) 



MINUTES OF MEETING 

State of Uttar Pradesht 

Date: 22 March 208 

. Action tuken-on actlonable points कक discussed durlng the EC meeting for Annpaligetio 

- Plan 20T6-ITand 20प 7 g 

I, Status of mapping of SECC villages to PMAY-G Gram Panchayats in AwaasSoft: 

The state reported that mapping of all 38,695 एक has been eompleted, and number of 

beneficiaries'on Permanent Waitlist (PWL) as on 37 March 2008 is 23,64, 0, No issues héavis 

been reposied Ly the State in mappiog. 
s 

2, Finslisatidn of Permanent Wait Lists (PWL) after due verifiation: by Gram Sablia and 

througlt. the Appeflate process and entering the same on AwaasSolt: As reported, State bas 

uploaded Gram Sibha resolution for 54,790 टीफि जा AwaasSoft, and PWI has been uplatided for 

हु। 097 GPs. The State hus proposed a timeling of 3 " May 2038 e up>lo“adx‘n'g Ciyart Sabha 

सजा and PWL completely. 

3. Change/surrender of taggels o reallocation-within categories कि view of uiavnilability of 

heneficiaries 

Dug to tmavailability of beneficlaries in SCIST category, theState has requested for realfocation 

of 80,000 beneficiaries नए generak category. उन) informed the Statéthiata separtte BE mieeting 

will be sehieduled fo discusy the issue. 
) 

4. Status of Landless beneficiaries 

The state reported that out of L0235 tandless beneficiaries identified: so far, 239 have been 

provided land on lease to construct houses. Tt was also- highlighted by the State, that in some 

yillages there is no land avatlable to be Jeased, खाएं beneficiaries do. not wapt 0 Move 0 other 

viliages. 

5. Saturation of priority G¥s as per Annunl Action Plan |0-7 and $7.38: the frllpwing Status 

of pricrity GPs has been provided by the State. “There are 94 SAGY phase GPs In (06 State out 

of which 87 bave been saturated, 7] 0 of 82 GPs. have been saturated for SAGY Phase II, end 

28 out of 47 SAGY Phase हीं। vitlages have teen saturaled. 55 out of 06 RU RBAN GPs, 385



N
 

किक एक = 

MINUTES OF MEETING 

State of Uttar Pradestt 

Date: 22" March 20i8 

Actiondaken on aetionable points as discussed during the EC meating for Amni 

. Plan 07677 and 204 #-6- . 

Status of mapplng of SEGC villages to PMAY-G Gram Panchayats in AwaasSoft; 

The state reporied that mapping of all 58,695. GPs has been completed, and number पी 

beneficiarizs on- Pertmanent Weitlist (PWL)-as on 3 March 2008 is 23,64, 0. रत Issues have 

been reported by the State in mapping, ही 

Finalisation of Permanent Wait Lists (PWLY after due verilication: by Gram Siblia and 

througlh the Appellite process and entering the same o AwaasSoft: As reported, Stale hag 

uploaded Goam Sabhia tesolution for 54,790 GPs णा AwansSoft, and PWL, has been uploaded for 

5,097 GPs. The State has proposed-a (imeline of 37* May 2008 लिए uploading Gram Sabha. 

Regotutian gnd PWL campletely. 

Change/surrender of targets or reallocation within eategories In view of unavailabitity of 

beneficiaries 

Due o tmavailability of beneficiaries in SC/ST ategory, the State bis requested for reallocation 

0४ 80,000 benefisiarics हि general-categoty, JS(RHYiiformed the State that a separate BE mesting 

with be seheduled to discuss the issuc. 

Status of Landless beneficiories 

The state.xeparted that ot of L.023 landless beneficiories identified: 50 वि, 239~ have been 

provided land on lease पा copsteuet houses. It was also highlighted by the State, पता in some 

villazes there is no land availdble to be lensed, and beneficinries do not want:to move o other 

villages. 

5. Saturation of priority GPs as per Annual Action Plan क6-7 and पिन the following Status 

of priority GiP's has been provided by the State. There कार 94 SAGY phase ] GPs in the Stife out 

of which §7 have been saturated, 70 out of 82-GPs have been saturated for SAGY Phase ह, and 

28 out of 47 SAGY Phase I villages have béen saturated. 55 out of 06 RURBAN GPs, 385



out of यह ODF; and 602 out of 6408 DAYNRLM GPs have been saturated, It was also 

reported by the State that since Kala Azaar, Mission Antyodayz and aspirational districts were 

selected after allocation of targets to GPs, saturation of these priority (एड will be taken up in the 

2008-9. 

6. Achiovements against carmarks for SC/ST and Minority (2006-27 20d.207-8) 

6.।, As against the 60% SCST carmark of 345,626 houses in 2006-7, the sate fas reported 

sanction of 3.40.326 houses, while ,57,048 sanction, against a rget of 2,37.958 houses i 

उतने, 

6.2. Ag agrinst & minority target of 92449 houses, in 206-(7, and 63,724 houses n 200748, the 

stute has achisved 93.999 and 29.5%], respectively. 

6.3, State was asked 0 achieve the shortfall at the carllest 

7. Status of release ofimatehing state share: 

e State informed that due State share has, been celonsed against the central Share, and (here is 

oo shortfatl. 

v 

9, Ilouse Design Typologys Constru ctign of Demo Houses: जाएँ use of locally available materialt 

§.0. A total of gix house design typologies has कसा, proposed by UNDE for the State. It was 

reported-by St that पड typologies have been finufised, and disseminated tothe districts 

5.2, Construction of demonstration (deme) houses is being undertaken b the block premises, As 

reported, & total ot 229-derno houses nder construction. 

0, Status of Setting up of EMUs ot State, d istriet and Block tevel 

<ate PMU bas been otified and set up. [0 addition district and Block PMUs aso e dedicated 

membersto undeitake PMAY-( implementation 

{l. Stalus of convergence 

The State has reported insufficieney of funds under NREGA due o wiiich there is 8 delay in 

\nuster-roll generation for 90 persondays under convergence efforts for PMAY-G. Alse, 

insufficiency of funds 85 been reported by the State for toilet construction: under SBM and 

NREGA. 
है 



ifimplementationofiricent ीफिविपि: सुर: 

Finalisation oF PWL after remanding cases to GI's. Fiingline for the'same has been sef 05 3 

Muareh 2076 

The State has proposed to compigte the process of remanding ineligible cases by 30" June द05, 

So- far the State व completed the process of reman छि 232 cases, but 45 sxpested that around 

2,00,000 ineligible beneficiaries will 9६ remanded. Due to the large volumie of remanded cases, 

the State has requested for simplifying the remand process by shifting फिट removal option to 

disirlet tevel, To this JS(RM) remarked that the remand process has been made cumbersome o 

avoid removal of eligible beneficiaries from the PWL. He hightighted that state’s invatverent in 

pracess हि important; as eligible:beneficiaries entitlements dre ना stake. Howewer, the 5 suggested 

that the process can be eased out by providing OTP awthorisation to more than one users, and 

providing a.0né stage zpproval process at the Stale tevel: TS assured the State that simplification.” 

of modute will be considered. 

Status of Mason Fraining 

2.0, The Statereported that SIRD e nominated a8 nodal ageney for mason training. 

2.2, It was also hightighted that process of seleetion एवं service provideis हि being completed, JS 

encouragsd the State to yndertake mason tralping o provide skiff certification in«orde‘r‘tc, 

ensure-quality houses in State, and also for-Improved fivelihoods for these masons. 

. Status of Aadliany Seeding of beneficiariesy 

So far the state has entered AADHAAR no. for 579,333 beneficiaries .out of 0.33.077 

beneficiaries registerd, and Z.27.775 have कद verified. The State hes committed 40 बाप डिक 

AADHAR Seeding by 30" June 208, 

Status of closing फार्म Awaas Yojana by िक्षाए। 20758 

40, A total ठ 3,287 TAY fouses have bees reported as tiicamplete as on [ April'I7. Out of 

which the $tate has commitied to complete है उठ IAY Nouses by March 37 2038, While 

8,083 houses cannot be completed despite best of efforts; The State has jnformed that 

recovery progeedings would “be completed aguinst TAY  houses which were given 

instalments, and could not be completed 



पाल, लिकॉतिएन किफस्तिथ्तकरलििकए 
किये" S , 

{. House construct
ion Targets उा5-9 

4.0. Nationuily | €056 houses have to 6 completed by December 20 8. The target for State of 

तक Pradesh for the Year 2006-7 is 375238, and for Year 2007 § is 396,504, The Swte had 

committedito complete £,00,000 houses by March 3t% 209, while the roadmap for completion of — 

remaining hauses by December 2048 @ following: 

(State has requested 0 reallocate: 80,60 
per State request) 

0 in genersl category 85 

E” e 
September’ | है. 

न 8 
J 

Tovermber' | हैं 
हा 

Deceinter’ 8. 

[ 

3 Additional target and A requisition - 

The Siate has raquested an additional tavget of | |,0/000 houses for 2008-9. An additionat fund 

requirement GE8835.84 crorestitl October 2078 has 06. put forth by the State to accomplish the 

additional targots requested. Projected equizement of Central Share: 

¥ in कान है - P, 2945.28 grore 

5 Juneto तन! मी . Ry 55424 crote 

». Sept.to Ost-} 8 “Rs. 73632 crore 

It was highlighted by Seoretary, U.P with high performance presents the strongest case for recetving 

addit.onal targets, and.the, reguest of the State will 098 considered-onee
 distribuion of targsts for 2008- 

|9 is undertaken by MoRD: 



w 

काका for Mason Training 208-(9 

\n terms of a roadmap for rural mason sraining for year 20 8-9, 2 target of training and certifying 

20,000 rural masons lies ahead of U.P. tn addition the State has also proposed to train 000 

Master Trainers/Demonstrators. In this regard; the State plans 0 finigh the process of digiribution 

of targets aMONg districts and empanelling of Training providers by June 2078. 

Proposal for inchusion of new beneficiaries in PMAY-G न status of various stages of the 

process 28 suggested J envisaged in Ministry of Rural Development OM dated 22" January 

2038, 

The State reported that survey is being conducted to identify any additional households: that 

desarve to be bencfited under PMAY-G. Also, the State requested for rolting एमी, of the 

application being developed for addition of new beneficiaries 

करत KRR SR 


